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if they marry, I think they can just
forego begetting a child till the age of 30
or 35 when they retire. After 35, they
can get a child and make their family life

very happy.

SHRI KHURSHED ALAM KHAN:
May 1 know from the hon. Minister
whether it is a fact that some of the air
hostesses have gone to the court about
this restriction, and if so, the ecase being
subjudice, whether the hon. Minister can
express any definite opinion about this?

SHRI FURUSfIOTTAM KAUSHIK:
One of the air hostesses serving in Air
India went to the court of law against the
discrimination made by Air India in
giving permission to marry for the air
hostesses who are of European
nationality and not giving permission to
the Indian hostesses. She went to court
before the Government accorded
approval for permission to marry and not
after that.

SHRIMATI KANAK MUKHERIJEE:
Why is there discrimination between the
Indian and non-Indian air hostesses?

(Interruptions)

SHRI SITARAM KESRI: You have
put so many questions. Why are you
objecting to my putting a question?

MRI, CHAIRMAN: You den also put
a question.

st AT RAL ¢ wATIhT T3,
# ITF HISTA A HATHEIET A TF FOAAT
argr fF 72t 7T gt 739 3
.3-'-#?'1' .g{ fw 737 B
fegma Frafer & sy fram s &
= AT Bre T e e 8, v
37% g ®0F TF TFTT WY OF am
EX: ) 3: ?‘ffﬁ Trf'f "-'fg';?f.'?.,, ﬁ'iﬂa‘ "»TF‘{-
SrfrsT T T T F TF TG A
BrE FT T4 A § O IT 9T AT

[ RAJYA SABHA |

to Questions 32

Tg NF A FIT & AT T ITHT AT
T AFTT A Fewpe qrar siar & 7

o qeitew wifew A A
ug g & arz & difwz & fag 1o
A A FE ATHL DT FTAATE IW 9T
A ®T WG AL AT € A 3wH Py
AT T FIE e gt foar wram €

SHRI ARVIND GANESH KUL-
KARNI: I am only interested in knowing
this, as there is very little time left, as to
why there should be a ban at all when
this is a natural human process. You don't
mean to say that the Government have no
married women in their organisations.
What is the deficiency? And suppose
they ar, in the service and have got some
other affair, how can you stop that? This
is, Sir, totally unfair. Would he withdraw
it altogether?

SHRI PURUSIHOTTAM KAUSHIK:
It is juGt in an effort to stop that other
affairs that we are giving permission to
the air hostesses to marry.

SHRIMATI LEELA DAMODARA
MENON: Sir, on a point of order.

(Interruptions)

SHRIMATI AMBIKA SONI: Sir, 1
am extremely sorry that an important
question like this has been treated very
lightly, possibly because this House is
male dominated. But there is no reason
why the minority in this House should
suffer at the hands of the majority.

Sir, the hon. Minister has very glibly
said that no Member of this House would
deny him the point if he said that the
population problem is a great problem
for the country. We concede that. But is
this the only way the Government is
going to tackle the population problem of
this country? And, Sir, the Minister has
very glibly again said that there is no
harm if an air hostess waits till



